GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

LOK SABHA
UNSTARRED QUESTION NO. 1985
TO BE ANSWERED ON 29.11.2019

CRECHES AND DAY CARE CENTRES
1985. SHRIMATI RITA BAHUGUNA JOSHI

Will the Minister of State WOMEN AND CHILD DEVELOPMENT be pleased to state:

(@ whether the Government has taken steps to increase the number of creche and day
care centres especially in areas with high female labour force participation;

(b)  if so, the details thereof; and

(c) the steps taken by the Government towards formulating laws, rules and regulations
for registration, establishment and maintenance of the creches and day care centres
especially in matters of hygiene, first-aid, breastfeeding and nutrition?

ANSWER

MINISTER OF STATE WOMENA AND CHILD DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI)

(a)to(c) As per Ministry of Labour & Employment, under the Maternity Benefit (Amendment)
Act, 2017, it has been made mandatory for the establishments employing 50 or more
employees to provide créche facility, either separately or along with common facilities
within a prescribed distance. The Central Government is administering the provisions
of the Act in Mines & Circus industry, while the State Governments are responsible
for its administration in factories, plantations and other establishments. Time to time,
advisories are issued to State Governments for strict enforcement and compliance of
the provisions of the Maternity Benefit Act, 1961.

Ministry of Women and Child Development is implementing the National Créche
Scheme as a Centrally Sponsored Scheme through States/UTs with effect from
01.01.2017 to provide day care facilities to children (age group of 6 months to 6
years) of working mothers. As per National Créche Scheme guidelines, the
concerned States/UTs undertake an analysis of the requirement of creche services
at the district level based on a survey and a proper mapping of the existing créches
S0 as to assess the demand of creches in the State/UT.

A baseline survey is conducted by State Government in the month of March every
year to ascertain the requirement/willingness of children to attend the créches. Also,
the Implementing Agencies conduct field surveys for assessment of needs of
community, identifying location of the creches and also eligible children.

The Norms for registration, establishment and maintenance of the creches especially
in matters of hygiene, first-aid, breastfeeding and nutrition have been stipulated
under National Creche Scheme guidelines.
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